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Applicant 

Advocate for Applicant 

Respondent 

4L 

Advocate for Respondent 

 

Date 
	

Office Notes 
	

Orders of Tribunal 

11.11.1986 KS P 
Applicant by Shri S.R.Jois. 

He prays for two weeks time. 
Post this case for admission 
on 25.11.)986. 

JJLt. tflA1l\LkN 	I LI'! LEH\) 
1141.86 	11.11.86 
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Date Office Notes Orders of Tribunal 

LHAPJ) 

41icJnt by Sh.J. S.Rngnth Jois t  
Advoc:te. He prays for tjmc. Post 
t.s -sa for 	or 1.I2,19, 

dr s. 
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KSPC/PS 	 /v 

Applicant by Shri K. Sridhar. He pray 
for time. Post this case For admis€io 
on2.1.1987. 

ICE 	HRMAN 	liE ITh3ER\ 
drns. 
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Orders of Tribunal 
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LHARM 
13-1-1987 

ORDER 
Applict by Shri K. 

Sreedhar. 

Shri Sreedhar prays for 

permission to withdraw this 

application with liberty 

reserved to the applicant to 

file a fresh application. 

Permission sought for is grante 

Application is rejected as I 

withdrawn. 
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